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Dependant-2

Dependant=3

Sr.
NO.

Description

Self

Spouse
Namel(s)

Depentdant-3
Name

Name

Ec. Name

(1)

Agricultural Land
- Location(s)
- Survey number(s)

ML

LY

pd

N

Nad

Y,

- Extent (Total
measurement)

-Current market value

(1

Non-Agricultural Land
- Location(s) .
- Survey number(s)
- Extent (Total
measurement)

pd | s

-Current market value

(iil)
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and resldentlal)
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- Survey /door ;
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- Current market
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()
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(Full Name €. B.A.S.-Blhar Administrative Service,
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o the best of my
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in prescribed format.



